
lhanr 65 Nil (a) whether M/s. Insilcco has hecn 
( 'hnndraprtr 1 Nil given licence in Madras and 

i4yierabad for scni& chcmic;rl 
221 45 industries thcre: 

Phase 2 will conlprisc of 57 
Regiotlal Schemes (including 1 town) 
itncl 130 indiviclual villagc water sup- 
ply schcn~cs in the above 10 
tlist r ick  

Profit Margins of Drug Manufac- 
turers 

.W9. SIlRl J. ('1IOKKA RAC) : 
Will thc PRIME MINISTER hc 
plcilscti to statc : 

(a) whether the tlrugs manufac- 
turctl in the country havc hecn 
rlivitled into different catcgorics for 
thc purpose of determination of thcir 
priccs anti profit mi~rgins etc.: anti 

(h) if so. the namc!: of mcdicincs 
inclutietl in differcnt catcgorics i ~ n d  
the profit nlargins allowed them- 
for? 

THE MINISTER OF 'STATE IN 
THE MINISTRY OF CIiEMICAJ,S 
AND FERTILIZERS (DR. CH INTA 
MOIIAN): (a) Yes. Sir. 

(h) The price contmlled tlrugs 
~nanufactured in India . havc hecn 
classifiecl and inclucledj$ $hctlulc I 
and Schedule II of-thc DWO. 1987. 
atncncied from ,$kc& t i t nepp ie s  of 
which are a v a u k  in Rrl iament  
I h a  ry. 

Thc pmfit margin on bulk drugs is 
illlowcd as per clausc 3 2 )  of the 
DPCO. 1987. 

Gar Imkage fnnn Insileco. Amrob 

3050. SHRI CNETAN P: S. 
. ('HAUl+N: k i l l  the PRIME 

MIMISTER be pleased 10 state :- 

(b) if so. the nature o f  the 
chemicals being manu fxturccl hy 
thc company: 

(c) whether insti) nccs of frcqucnt 
gas leakage from Mfs. Insilcco. 
Amroha. Moratlahi~tl have comc to 
noticc of the Govcrnmcnt: ant1 

(tl) if so. the renlctlial stcps takcn 
or proposed to hc tilken to avoid the 
recurrence of such inciticnts i n  
future '? 

THE MINISTER OF STATF !N 
THE MINISTRY O F  CIIEMI<'AI.S 
AND FERTILIZERS (DR. <'I IINTA 
MOHAN) : (a) No. Sir. 

(b) Does not ilri~c. 
(c) No. Sir. 
((I) Does not i~risc. 

Employment to Inca1 People in 
Industries 

3051. SHRI AVTTAR SJNi;II 
BIlADANA : Will the PRIMF 
MINISTER he plei~seci .lg stalc . 

(a)  whethcr the Governmcnr hilvc 
ilny scheme to proviclc employment to 
local people in the various intltrstrics 
cct up under the Puhlic Scctor: 

(h) if so. thc hroatl ou&hc.;%' thc 
scheme: and 

(c) if not. the rci~sons' thcrcf6f" 

THE MINISTER OF STATF, IN 
TIIF, MINISTRY OF INDEISTRY 
(SHRI P. K. TFlIIN<iC)N) : ( i t )  iincl 
(b) Public Scctor F.ntc$riscs hi~vc 
been advised that rcctuittnci~t of all 
skilled. %mi-skillcct awl unskillccl 




